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II. Other PSUs 

 
1.  Andrew Yule & Co. Ltd., Calcutta 44.00                                           12.49 
2.   Hindustan   Paper   Corporation, 
      Calcutta. 
3.   Nepa Ltd., Madhya Pradesh 

 —                      136.68                     —   
15.00                  10.05                  47.15 

4.  Hindustan  Cables  Ltd.,  Calcutta 143.00               131.89               167.12 
5.   Praga Tools Ltd.,  Secunderabad   20.44                    —                         — 
6.  HMT  Ltd.,  Bangalore  294.65                 12.74                 39.70 

TOTAL 517.09                291.36           266.46 

TOTAL (I) & (II): 1153.59          1907.32            713;31 

Profit/Loss of Nepa Mills, Nepanagar 
† 2992. SHRI KAILASH JOSHI: Will the Minister of HEAVY INDUSTRIES 

AND PUBLIC ENTERPRISES be pleased to state: 
(a) the details of profit/loss of the Nepa Mills, Nepanagar located in district 

Khandwa of Madhya Pradesh during the years, 1997-98, 1998-99 and 1999-
2000, year-wise; 

(b) whether it is a fact that this mill has reached on the verge of closure due 
to the mismanagement; 

(c) whether there is any scheme under consideration of the department 
regarding the future of this mill; and 

(d) if so, what is that scheme and by when it will be implemented? 
THE MINISTER OF STATE IN THE MINISTRY OF HEAVY 

INDUSTRIES AND PUBLIC ENTERPRISES (DR. VALLABHBHAI 
KATHIRIA): (a) The details of Profit/loss of Nepa Limited, Nepanagar, District 
Khandwa, (Madhya Pradesh) are as under:— 

                                 Year Net Loss (Rs. in Crore) 

1997-98 32.45 
1998-99 25.15 

                            999-2000 (Prov.) 12.601 

(b) The operations of the mill remained suspended from August 1996 to 
March 1997 but now with the efforts of management, production has been 
increasing since then. 
† Original notice of the Question was received in Hindi. 
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(c) and (d) Government has approved financial restructuring of the company 
before inviting bids for strategic sale for a minimum of 51 % equity which 
could go up to 100%. Accordingly, reliefs and concessions have been provided 
and Consultants have been engaged for JV formation/strategic sale of Nepa 
Limited. The final decision in regard to selling of the company is dependent 
on responses received by the Merchant Banker. 

Modernisation of BHEL 

† 2993. PROF. R.B.S. VARMA: Will the Minister of HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state: 

(a) whether it is a fact that Government propose to modernise Bharat Heavy 
Electricals Limited (BHEL); 

(b) if so, the details thereof; and 

(c) the funds allocated for the modernisation of BHEL? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES (DR. VALLABHBHAI 
KATHIRIA: (a) to (c) BHEL has embarked upon a holistic modernisation 
programme for its facilities at various manufacturing units, encompassing 
manufacturing, assembly & testing activities in an integrated manner. 

Modernisation schemes amounting to Rs. 580 crores have already been 
formulated so far and out of this, schemes amounting to Rs. 310 crores have 
been approved and are under various stages of implementation at manufacturing 
plants of BHEL. 

Doordarshan's Agreement with CNN 

2994. SHRI KRISHNA KUMAR BIRLA: Will the Minister of 
INFORMATION AND BROADCASTING be pleased to state: 

(a) whether it is a fact that Doordarshan has entered into an agreement with 
CNN to supplement its international coverage when a similar agreement reached 
earlier was scrapped; 

(b) if so, what are the reasons therefor; and 

(c) what is the annual expenditure involved in the deal? 

   † Original notice of the Question was received    in Hindi. 
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